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Statement made by bead of all 
Union Institute for outer Space 

Research of USSR 

409. SHRI N. K. SHE.JWALKI\R 
Will the Minister of SPACE be pleased 
try state : 

(a) whether it is fact that the Head 
of the All Union Institute for Outer 
Space Resarch of USSR stated in new 
D~lhi that the outcome of the Skvlab 
fall-out has been highly exaggeratec( and 
alsn that it will take Russia tn train an 
Indian Cosmonaut about one year bef .. re 
he can be launched into Space ,and 

(b) if so, what are the G()vernrn,~nt's 
'views on this ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE AND IN 
THE DEPARTMENTS O,F ATOMIC 
ENERGY, ELECTRONICS, SCIENCE 
AND TECHNOLOGY AND SPACE 
(PROF. SlIER SINGH) : (a) According 
to newspaper reports Academician R.Z. 
Sagdeyev, Director of the All Union 
Institute for Outer Space Research of 
USSR stated in New Delhi that in his 
personal opinion the rna,. media exag-
gerated the (hngers from the American 
Sky lab falling on the "'nth. Auorning 
to the .ame report Academician Sal(deye 
also stated in New D.:lhi that it would 
take 12' to IB montI,s to train an Indian 
to be a cosmonaut provided he had a 
background of flying experience and engi-
neering sciences. 

(b) Regarding the damage from falI-
out flOm Skylab debris, the statistical pro-
bability of damage to life or property 
in India would not be hil\'h though the 
possihility cannot be ruled out. The 
cnrrent gpace programme of the Govern-
ment of India does not contemplate send-
"ng a man into space. 

AP'" ..... t to B.port of Cycle. to 
Ntceda 

410. SHRI AMARSINH V. RAnIA-
WA : Will the Minister of INDUSTRY 
be pleased to state I 

(a) whether any agreement has b_een 
entered into for the eltport of bicycles to 
Nigeria by the Delhi Small Scale 111-
dustry Corporation ; 

(b) when this agreement has been 
made; 

(c) whether it is a fact that the bicycles 
had not been supplied; and 

(d) if so, the d~tails thereof ? 

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES) : (a) 
to (d). Delhi State Industrial Develop-
ment Corporation Limited. (formerly 
known as Delhi Small Industries Develop-
ment Corporation) have informed that 
they had entereel into an agreement 
in October, 1976 with MIs. Roadmaster 
Industries ofIndia (Pvt.) Limited, Rajpura 
for the export of bicycles and bicycle 
parts to Nigeria and that they had execu-
ted the order. 

Manufacture of Controlled Clotb by 
Textile Mill. . 

411. SHRI GANANAnI PRADHAN: 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) the total quantity and value of 
controlled doth manufactured by textile 
units during 1977 and 197B ; 

(b) the value of stock ofcontrolled cloth 
lying undisposed with Government; 

(c) whether conlUmefii are not willing 
to purchase such cloth cluc to its in fer i er 
quality as a re.ult of which the stock is 
piling up; and 

(d) if'so, the steps helng taken to impt'ove 
the quality of such cloth ? 

THE MINISTER OJ' INDUSTRY 
(SHRI GEORGE FERNANDES) : (a) 
The total quantity and value of controlled 
cloth manufacturt"d by textile units during 
1977 and 1978 is given below :-

Year Production Approximate 
(in million ,;alur, (in 
sq. metres) million 

rupees) 
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47 JULY 11, 1979 

(b) to (d). In view of it.~ low prices 
and. good quality, the controlled cloth is 
popular among the masses. Thus, no 
undi~ controlled cloth is lying with 
the Governm("nt. No instance of inferior 
quality of such cloth has been hrought to 
the notic ... of th(" GoY("rnm("nt. 

A.IIi.taDb Workbag •• HlDelI 
TI'IlIl.1ators 

413. SHRI MOHAN LA!. PIPI!. : 
Will the Ministl'l f·f HC1'E AJ.FA1FS 
be pleased to stat(" : 

(a) whether Government have ~e('eivf'd 
any proposal that the Assistants of th ... 
Central Secretariat Service working as 
Hindi Translator~ shollid he gi\'('n wright-
age of their sen'ice a. Assistants in thf' 
propos("d Cen tra I Sccretaria t Officia I 
Language Service for Group "c" posts; 
and 

(b) if 10, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHA1"IK LAL MANDAL) 
(a) No, Sir. 

(b) Question does not aris(", 
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Arrest of Narcotics Pedlus 

~ '5, SHRI DALPAT SIl'CH 
PARASTE: 

SHRI D. AMAT: 

Will the Minister of HOME AFFAIRS. 
be pll'ased to state : 

(a) wh,·ther it i •. fact that an aUrged 
narcotics prdlar Giuliano Bertalini, and 
his accomplice, Miss Cindy, were arrestm 
from a C:onnaught Place hutel on tLe 3' s" 
May, 1979; and 

\ b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAJHS 
AND IN "J HE MINISTRY OF lAW. 
JUSTICE AND CCMPAl\ '{ AI Ff lRS 
(SHRI S,D. PATIL) ~ (a) Yes Sir. 

\h) In a raid conducter! hy the Df'lhi 
Polic(" Mr. Giuliano Ikrtalini llnc' Mif';' 
Cindv were arrested from Narula lIotd 
on 3i st May, '979. Th("v wcre founn 
to be in poss .. ssion of som .. forg"d passports, 
drugs and foreign currenrv. Ga,," u/. 
14-Dangerous Drugs Act and u/" 411/400/ 
47 '/ 420 IPC havt' bern registered !'gainst 
Mr. Guiliano Jlf'rtalini and a cas!' ,,/, 
I4-Foreigners Act has bern registf"rt'd' 
against Miss Cindy. 

PODdJcherry Baudh Agail,st Frohi· 
bitfoD 

416. SHRIMATI PAFVATHI 
KRISHNA1\:: Will th ... 1'inister of Rome 
AFFAIRS be p\<:"sed to state : 

(a) whether it il a fact that a total 
bandh was observed in Pondich,.rry on 
June 8, 1979 protesting agaimt the intro-
duction of prohibition and the rt'cent 
enhancement of hoUle tax aDd land t_ 
iD the territory; and 




